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BEFORE THE NATIONAL COMPANY LAW TR]EUNAL, MUMBAI BENCH

CSA No.: 73023G232,NCLTA4B'IAltr2017

Applicant Company, failing whidL it shall be presumed that ttle authorities have

no lepresentations to make on the proposed Scheme as per Rule 8 of the

Companies (Compromiseg Arrangements and Amalgamations) Rules, 2016.

KUMARMISHRA M.K. SHRAWAT
Member (Judicial)Member (Technical)
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